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8. The posts of the Chief Engineer 
and Dy. Conservator are lying vacant 
from 1-1-1979 and 1-3-1979 respec­
tively. The post of Manager is not 
vacant. A Selection Committee hai 
been appointed to make recommenda­
tions for selection of the candidates 
for the posts.

9. As a result of the various measu­
res taken by the Government and 
the Bombay Port authorities, the wait­
ing period for general cat go vesseL 
has come down from 65 days to around 
one month. The number of ships wait­
ing for berth has reduced from 58 day<? 
(on 17-3-1979) to 26 days (on 
30-4-1979).

10. The man days lost from April,
1978 to March, 1979 were about 84,400 
as a result of late report of half-an 
hour by the shore labour The Port 
haj been working to over 90 per cent 
of its capacity and there is hardly 
any cushion left to absorb problems 
of labour bottlenecks of transportation 
system, bunching of ships, weather 
constraints, etc.

Contracts to Foreign Firms for 
Building Forts

9407. SHRIMATI MOHSINA KID- 
WAI: Will the Minister of SHIPPING 
AND TRANSPORT be pleased to 
state:

(a) the names and number *of the 
foreign firm? which have been award­
ed contracts during the last two years 
for building ports in the country; and

(b) the names of the sites where 
the work i, in progress?

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) and (b). During 
the last two years there have 
been three cases of award of contracts 
for port works to firms that were 
either of foreign origin or were Indian 
firm<? which executed the work with 
foreign collaboration.

In New Mangalore Port a contract 
was awarded for rock dredging to an 
Indian firm having foreign collabora­
tion with M/s. Ingenior F. Selmer, a 
Norwegian Firm and the work is*in 
progress.

In the second ca e, the work was 
awarded to a Yugoslav Firm, M/s. 
Ivan Milutinovic-MIM for residual 
dredging work in Mormugao Port 
which has since been completed.

Tht’ third case relates to the laying 
of a Submarine Pipsline in the Bom­
bay Harbour. The work was entrusted 
to O N.G.C. who got it executed 
through M/s Oceanic Contractors Incf> 
U.S.A. This work has been completed.
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Disputes between workmen and Man­
agement of Central Coal Fields Ltd.

Orissa
9409. SHRI PABITRA MOHAN 

PRADHAN: Will the Minister of
PARLIAMENTARY AFFAIRS AND 
LABOUR be pleased to state:

(a) whether the Government of 
India, Ministry of Labour in their let­
ter Nos. 124011 (2)/77-D. IV(B) dated 
23rd March, 1978 and 154012(2) /7T-




